
 
 

BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, 
NEW DELHI 

 

ORIGINAL APPLICATION NO. 214/2024 
 

IN THE MATTER OF: 
NEWS ITEM TITLED "MAP AND SAVE WATER BODIES" 
APPEARING IN CIVIL SOCIETY MAGAZINE MAY 2023 
ISSUE 

 

INDEX  N.D.O.H.: 06.02.2026 

SL. 
NO. 

PARTICULARS PAGES 

1. AFFIDAVIT ON BEHALF OF THE UTTAR 
PRADESH POLLUTION CONTROL BOARD 
IN COMPLIANCE TO THE ORDER DATED 
06.11.2025 

 

2. ANNEXURE-R/1 

True copy of Inspection report dated 
06.01.2026 and analysis report is 
collectively 

 

 
NEW DELHI: 
DATED: 05.02.2026 
 

 
(PRADEEP MISRA & DALEEP DHYANI) 

Counsel for the Respondent UPPCB 
138 New Lawyers’ Chamber, 

Supreme Court of India 

(M): 9810252518 

New Delhi – 110001 

Email ID: pradeepmisra@yahoo.com 
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